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Report and Accounts (1996-97) of the Govind 

Ballabh Pant Institute of Himalayan 

Environment and Development, Kosi, Almora 

and related Papers. 
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I. Reports and Accounts (1997—98) of 

the Hooghly Dock and Port 

Engineers Limited, Calcutta, Ship-

ping Corporation of India Limited, 

Mumbai and Seamen's Provident 

Fund Organisation, Mumbai and 

related Papers. 

II. Report and Accounts (1995—98) of 

various Dock Labour Boards and 

related papers. 

III. Administration Reports and Ac-

counts (1996—98) of various Major 

Port Trusts and related papers. 

IV. Notifications of the Ministry of 

Surface Transport. 

V. Report and Accounts (1997-98) of 

the National Ship Design and Re-

search Centre, Visakhapatnam and 

related papers. 

THE MINISTER OF STATE IN THE 

MINISTRY OF SURFACE TRANSPORT 

(DR. DEBENDRA PRADHAN) Sir I lay on 

the Table— 

I. (1) A copy each (in English and Hindi) of 

the following papers, under sub-section(I) of 

section 619A of the companies Act, 1956:— 

(i) (a) Annual Reports and Account of the 

Hooghly Dock and Port Engineers 

Limited, Calcutta, for the year 

1997-98, together with teh 

Auditors' Report on the Account 

and comments of the Comptroller 

and Auditor General of India 

thereon. 

(b) Review by Government on the 

working ofthe above company. 

[Pieced in Library see No. LT—2313/ 

981 

(ii) (a) Forty-Eighth Annual Reports and 

Account Shipping Corporation of 

India Limited, Mumbai, for the 

year 1997-98. together with the 

Auditors' Report on the Account 

and. comments of the Comptroller 

and Auditor General of India 

thereon. 

(b) Review by Government on the 

working of the above Corporation. 

(2) Statement (in English and Hindi) giving 

reasons for the delay in laying the 

papers mentioned at (1) (i) above. 

[Placed in Library for (a) to (c) See No. 

LT—2312/98] 

I. A copy each (in English and Hindi) of 

the following papers under section 3 of 

the Seamen's Provident Fund Act, 

1966:— 

(a) Thirty-Second Annual Report and 

Account of Seamen's Provident 

Fund Organisation, Mumbai, for 

the year 1997-98, together with 

the auditors' Report on the 

Accounts. 


